st Written Answers

.um of Rs 6,783 has so far been
spent and a further sum of Rs 8,000
1s expected to be spent during 1973~
74 Every endeavour 1s being made
to complete the work as early as

possible

Complaints against DA.O, Western

Rajlway, Ajmer

2210 SHRI R P DAS Wil the
Mimister of RAILWAYS be pleased to

state

(a) whether a number of complaints
have been Jreceived by Government
against the Divisional Accounts Offi-
ter Western Railway Ajmer

(b) whether the recognised Union
also demandei action agamnsi the
said officer in connection with above
complaints and

(c) 1f so ihe nature of the compia
ints and the action taken in the mat
ter?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
MOHD SHAFI QURESHI) (a) Yes

(b) Yes

c¢) The nature of the allegalions in
the various complaints 1s briefly as
follows —

(1) misuse of metal pass for pri-
vate journeys

(1) malpraclices in the finalisa-
tion of tenders and awards of
contracts,

(11) misuse of funds collected for
Jawans of the Territorial
Army

(1v) withholding of payments to
workers of Ajmer Division

(v) transter of Trafic Inspectors
of Accounts in the md-ses-
sion of the academic yeagr,

«{(v1) frregularities in ‘payiént o
cértain gtadl 1 Jutle, 1973;
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(vi2) favourrtiam in the award of
a handling contract,

The last two allegations are still un-
der examination The other allega-
tions are fstill under examination
The other allegations of malpractice
against the officer were enquired into
and found to be unsubstantiated
though some procedural irregularities
were noticed In respect of allegations
attracting the vigilance angle the
Central Vigilance Commission were
also consulted

Representation by Railway Employees
for Abolition of Second Class

2211 SHRI AJIT KUMAR SAlIA
Will the Mnister of RAILWAYS be
pleaved to state

(a) whether Government have iece-
ived representation from the Rallwa,
Employees 1n regard to the abolition ol
Second (lass and

(b) 1t so, the demand oi the emp-
loyees and the decision taken by G
vernment 1n this regaid®

THE DEPUTY MINISTERIN THE
MINISIRY OF RAILWAYS (SHRI
MOHD SHAFI QURESHI) (a) Yes

(b) The demand is that Railway em-
ployees entitled to II Class passes
should be permitted to travel by F
Class The question of the revision
of pay limits for elijibihity to the
various classes of railway accommouta
fion will be examined after a decision
in regard to the pay scales recommen
ded by the III Pay Commission 18
taken

Supply of Winter Uniforms to Safal-
walas Woiking on Rallways

2212 SHRI AJIT KUMAR SAHA.
Will the Minister of RAILWAYS be
pleased to state

(8) whéther the Unifo¥ms Commt-

teé has submitted s recommenda-
tiofi¢ an&





